2915 Papers Laid MARCH 11, 1968 on the Table 2916

C WS 8 e ) Customs Act, 1962 and 38 of the Cent-
ral Excises and Salt Act, 1944 :—
....al_” | F TS S Y WA u":‘-“‘

= (i) The Customs and Central Ex-
s 33 S ﬁ-—w‘ e 5T J cise Duties Export Drawback
. (General) Twenty-fourth
Cf‘l’ Sl 5Kl - e G Amendment Rules, 1968, pub-
s ol N > sl lished in Notification No.
G S el Gt 2 A G.SR. 403 in Gazette of India

u‘"T R Y (PR WWON B\ BRVSE R dated the 2nd March, 1968.
Ol gol 5T oy a5~ [C R (ii) The Customs and Central Ex-
QR 03T o &= cise Duties Export Drawback
S 2 BV o § gl S (General) Twenty-fifth Amead-
. . B ment Rules, 1968, published
RX U S I ST I e in Notification No. G.S.R.

404 in Gazette of India dated

Qast 7 &7 Ly s oo the 2nd March, 1968.

A7 d phin S et Rt g (iii) The Customs and Ceatral Ex-
. . - Lt cise Duties Export Drakback

P e & (General) Twenty-sixth
FCRtICR U PP P S I Amendment Rulcs, 1968, pub-
’ T L lished in Notification No.

C«‘L ol Jossl S L5 O G.S.R. 405 in Gazette of India

o dated the 2nd March, 1968.
blan el Oled B ol o

(iv) The Customs and Central Ex-

S8 ST 2 P e P S cise Duties Export Drawback
- . e (General) Twenty-seventh
I s L Amendment Rules, 1968, pub-
Ry 2w oSO lished in Notification No.

S R S G.S.R. 406 in Gazette of India
ch. o b)\x uL."“‘ 35' Kty dated the 2nd March, 1968.
[- g5 (v) The Customs and Central Ex-

cise Duties Export Drawback

(General) Twenty-eighth

MR. SPEAKER : We have already Amendment Rules, 1968, pub-

gone on to the mext item. We are not lished in Notification No.

going back to ‘Punjab’ mow. The hon. G.S.R. 407 in Gazette of India

Member may resume his seat. dated the 2nd March, 1968.
[Placed in Library. See No.
LT—405/68

12,32 His. /681

(2) A copy each of the following
PAPERS LAID ON THE TABLE Notifications under section 159 of the

NOTIFICATIONs UNDER CENTRAL Bxcisgs  CUStoms Act, 1962 :—

AND SALT ACT AND NOTIFICATIONS (i) GSR. 365 published in
UNDER CUSTOMS ACT Gazette of India dated the

24th February, 1968.

THE MINISTER OF STATE IN

THE MINISTRY OF FINANCE (SHRI (ii) GSR. 366 published in
K. C. PANT): I beg to lay on the Gazette of India dated the

Table— 24th February, 1968.
(1) A copy each of the following [Placed in Library. See No.

Notifications under section 159 of the LT—390/68)



